
 

Central Administrative Tribunal 
Principal Bench, New Delhi. 

 
OA-621/2016   

 
New Delhi this the 24th day of August, 2017 

 
Hon’ble Sh.  Raj Vir Sharma, Member (J) 
Hon’ble Ms. Nita Chowdhury,  Member (A) 

 
Bhupender Kumar 
Lab Assistant, Age 54 years 
s/o Shri (Late) Gian Chand 
R/o House No. A-597, Madipur Colony, 
New Delhi-110063.                                                            ...Applicant  
 
(By Advocate : Sh. Prakash Chandra) 

 
Versus 

 
1. The Chief Secretary, (Govt. of NCT of Delhi), 

New Secretariat, I.T.O., New Delhi-110002. 
 

2. The Director of Education, 
Directorate of Education, 
Old Secretariat, Delhi-110054. 

 
3. The Principal, 

Sarvodaya Bal Vidyalaya No.1, 
Madipur, Delhi-110063. 

 
4. The Principal Secretary (Health) 

Govt. of NCT of Delhi, 
New Secretariat, New Delhi-02.                                 ... Respondents 

 
  (By Advocate: Sh. Vijay Pandita) 

 
ORDER (ORAL) 

 
Sh. Raj Vir Sharma, Member (J) 
     
     At the very outset, learned counsel for the applicant has submitted that the 

relief sought by the applicant has been granted by the respondents.   Therefore, 

this OA is dismissed as infructuous.  

  

  (Nita Chowdhury)                           (Raj Vir Sharma)                                                                      
     Member (A)           Member (J) 
  
 
  



 

Central Administrative Tribunal 
Principal Bench, New Delhi. 

 
OA-2800/2017 

 
New Delhi this the 21st day of August, 2017 

 
Hon’ble Sh. Shekhar Agarwal, Member (A) 
Hon’ble Sh.Raj Vir Sharma, Member (J) 

 
Ramdeen, aged 63 years, 
s/o Sh. Ram Kishan, 
Retired as Baildar, Civil Engineering Department (C-I), 
New Delhi Municipal Council, New Delhi 
r/o C/28C, Chanakya Place Part-I, 
Janakpuri, Pankha Road, New Delhi-59.                           ...Applicant  
 
(By Advocate :) 

 
Versus 

 
1. New Delhi Municipal Council through 

The Secretary, 
Palika Kendra, New Delhi. 

 

2. The Director(P), 
New Delhi Municipal Council, 
Palika Kendra, New Delhi.                                          ... Respondents 

 
  (By Advocate :) 

 
ORDER (ORAL) 

 
Sh. Shekhar Agarwal, Member (A) 
 
 

  

  (Raj Vir Sharma)          (Shekhar Agarwal)                                                                      
     Member (J)           Member (A) 
  
 
 

  



 

Central Administrative Tribunal 
Principal Bench, New Delhi. 

 
CP-515/2016 

In 
OA-592/2015 

 
New Delhi this the 21st day of August, 2017 

 
Hon’ble Sh. Shekhar Agarwal, Member (A) 
Hon’ble Sh.Raj Vir Sharma, Member (J) 

 
Shri Kailash Mohan, Chowkidar  
In the office of Assistant Director 
Horticulture, South Zone, 
Green Park Delhi-22, 
C/o the Building Deputy Commissioner  
Office MCD Green Park, Delhi-22.                                          ...Applicant  
 
(By Advocate :) 

 
Versus 

 
1. Dr. Puneet Kr. Goel, 

The Commissioner (South) Municipal 
Corporation of Delhi Civic Centre, Minto Road 
New Delhi-2. 

 

2. S.K. Singh 
Dy. Commissioner, South Zone Green 
Park, South Delhi, Municipal Corporation 
New Delhi-16. 

‘       3. Dr. Alok Singh 
   Director Horticulture, South Delhi 
                       Municipal Corporation 03rd Floor, E-I Block 
   Civic Centre, Minto Road, New Delhi-2.                      ... Respondents 

 
  (By Advocate :) 

 
ORDER (ORAL) 

 
Sh. Shekhar Agarwal, Member (A) 
 
 

  

  (Raj Vir Sharma)          (Shekhar Agarwal)                                                                      
     Member (J)           Member (A) 
  
 
 



 


